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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
v PRINCIPAL BENCH AT NEW DELHI
(IN ORIGINAL APPLICATION NO. 606 of 2018

" AFFIDAVIT FILED BY THE CHIEF SECRETARY OF THE
= GOVERNMENT OF ODISHA, IN COMPLIANCE OF ORDER DATED
' 28.05.2025 PASSED BY THIS HON’BLE TRIBUNAL

I, Shri. Manoj Ahuja, IAS, S/o Ramesh Chander Ahuja, presently working
as Chief Secretary, Government of Odisha, having office at .ok Seva Bhawan,
Bhubaneswar, do hereby solemnly affirm and state on oath as stated under:

Secretary, Government of Odisha, am filing the present affidavit in
compliance with the order dated 28.05.2025, passed by this Hon’ble
Tribunal.

. That, vide order dated 28.05.2025, this Hon’ble Tribunal was pleased to
direct the deponent herein to file an affidavit, stating on oath that the
disclosures made in the report dated 24.04.2025 are true and correct.

. That I am well acquainted with the facts and circumstances of the present
case, based on the official record and having perused the same, I am to
depose the present affidavit based on the knowledge derived therefrom.

. That, out of a total of 115 Urban Local Bodies (ULBs) in the State of
Odisha, 99 presently have no legacy waste in their area of jurisdiction. Out
of the above-mentioned 99 ULBs, 23 ULBs had no legacy waste-and the
remaining 76 ULBs, earlier having legacy waste, have completely
remediated the legacy waste dumpsites & reclaimed the lands for use in
developmental works. As submitted vide report filed on 24.04.2025, there
was no dumping of fresh waste at the aforementioned reclaimed lands.

5 (MCC) and 1 (One) Mechanical Waste Processing plant with a
apacity of 1243.5 Metric Ton/day and for dry waste processing, total
fiumbers of Material Recovery Facilities (MRI) with a total capacity

3

I. That I, the deponent above named, presently working as the Chief

AND OTHER RELATED MATTERS) 1 5 JUL 7[]?;
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of 2280 Metric Ton/day have been established & made functional in 114
ULBs. Solid waste being collected from Houscholds and bulk waste
generators in the ULBs through the door-to-door collection method is
being processed in the aforementioned MCCs and MRFs.

6. That, generation of waste in a few ULBs increases for a period of time due
to the temporary floating population and high footfall during festive
seasons. For the time being, such additional waste is being processed
through the windrow method. Further, in order to manage such additional
generation of waste through waste processing facilitics, the Housing &
Urban Development Department has undertaken the establishment and
operationalisation of additional 30 MCCs and 26 MRFs in 24 ULBs. After
operationalisation of the aforementioned MCCs and MRFs, such
additionally generated solid waste will be processed.

7. That, Keeping in view the increase in urban population due to rapid
urbanisation as well as inclusion of peri-urban areas within the jurisdiction
of urban areas, it is observed that the present capacity of waste processing
facilities needs to be enhanced adequately for effective management of
solid waste. Accordingly, the State has planned to establish &
operationalise the Compressed Bio-Gas (CBG) Plants in identified ULBs
to address the management of solid waste effectively.

8. That, as regards to management of liquid waste, the information provided
vide report filed on 24.04.2025 regarding gencration of waste, its
treatment, and the gap between generation & treatment is true.

It is humbly prayed before the Hon’ble Tribunal that the actions taken by
the Government of Odisha in the matter may kindly be taken into record by way
of the present affidavit.

DEPOJj;:NT )]

a dai w,‘a
VERIFICATION: Odisha

I, the above-named deponent, do hereby verify that the contents of the
above affidavit, along with the report filed on 24.04.2025, are true and correct to
the best of my knowledge and nothing material has been concealed therefrom.

G
| THE ABOVE NAMED Di ENT BEIN |

frasasn
. |DENTIFIED or.{ AND
§ nov. 58S AP?&ARS B'gfi“:\}”iaom DEPONENT
AN
l\]r , Cried

STATE AN OATH ON.. Secrelary,

4
_AM/PM THAT THE CQUTAINTS Odishe
o s AFFIDAVIT ARE TRUE TOTHE STOF
415/ HER KNOWLEDGE. —
ar
hubanesw
i ON-@GFO‘



1583 Annexure- A5

CERTIFICATE

This is to certify that Notified Area Council,
Athgarh has no legacy waste dumpsites under its jurisdiction and the daily waste generated in the ULB is being
processed in the existing waste processing facilities.

I further certify that the waste generated in the ULB is not dumped at any location.

Date : 20.06.2025 ‘ W
Executive Qffic

Athgarh NAC

Special Secretary to Govt.
Mamand, Env. & CC Deptt.
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CERTIFICATE

Salapdzhls 18 to certify that the Bio-Mining of Legacy Waste site at
Wfird no-12 under Anandapur Municipality) has been
compl-eted in all respect and no further dumping of waste is taking
place in Fhe remediated site. Additionally, the daily waste generated in
the ULB is being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 2.5 (In
Acre) to be used for the purpose of Plantation .

(Geo-tagged photograph of the reclaimed land)

.
Date: 20.06.2025 Xt&ﬁﬁ”
Executive Officer

Anandapur Municipality

Special Secretary to Govt.
Fomat, Env. & CC Deptt.

£



1585 V4

This is to certify that the Bio-Mining of Legacy Waste site at
Panchamahala, Nuamouja, Near FSTP under Angul Municipality has
been completed in all respect and no further dumping of waste is
taking place in the remediated site. Additionally, the daily waste
generated in the ULB is being processed in the existing waste
processing facilities.

I, further certify that the reclaimed land having area of 3
(Three) Acre is to be used for the purpose of additional MRC.

Date: &0|O6 3035 Exovuli\ft' OfficeExecutive Officer

A Angul Municipai 'y
Angul Mumcipalhity

Special Secretary to Govt
Forest, Env, & CC Deptt.
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Babanpur, Gadagada Hill under N.A.C Aska has been completed in
all respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is

being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of

0.7063 Acre is to be used for the purpose of Plantation.

(Geo-tagged photograph of the reclaimed land)

Date: 19/06/2025
/

>
v
AC Aska

Executive Officer
Notified Area Council Aska

Special Secretary to Govt
Forest, Env. & CC Deptt,

g
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Tangianisha, WardNo-3 under Athmallik NAC has been completed in
all respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 2.84 (In
Acre) to be used for the purpose of Plantation.

<Insert Geo-tagged Photograph of the reclaimed land

(Geo-tagged photograph of the reclaimed land)

(

Executive Officer

\ Athmallik NAC

cial Secretary to Govt.
SL Env. & CC Deptt.
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Kandpali ward no 12 under Attabira NAC has been completed in all
respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of Acre 0.8 Aec
is to be used for the Plantation.

<Insert Geo-tagged Photograph of the reclaimed land after complete

- . ; <

Lataude 21 38204
Longmude E3 J4860%
Eievation 172 242127 m
Accsacy 2657 m

Toere 061920251230

(Geo-tagged photograph of the reclaimed land)

Date:21.06.25

JExecutive Officer \
\"’y NAC,Attbira

Special Secretary to Govt.
Porest, Env. & CC Deptt.

o
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at

Go n under Balasore Municipality has been

completed in all respect and no further dumping of waste is taking

place in the remediated site. Additionally, the daily waste generated in
the ULB is being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 05 Acre
to be used for the purpose of Plantation/Developmental Work.

(Geo-tagged photograph of the reclaimed land)
Date:23.06.2025

Z
Ulsa oo, it o W’ “‘%‘“

BALASORE MUNICIPALITY

Special Secr¥tary to Govt. S
Forest, Env, & CC Deptt.

11
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OFFICE OF THE NOTIFIED AREA COUNCIL, BALIMELA
At/Po-Balimela, Dist- Malkangiri-764051, Mail Id-eonacbalimela@gmail.com
Annexure-A

CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Dumping yard under Ward No- 12 Balimela NAC has been completed in
all respect and no further dumping of waste is taking place in the
T‘emediated site. The daily waste generated in the ULB 15 being processed
in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 2 (In Acre)
to be used for the purpose of Plantation.

(Geo-tagged photograph of the reclaimed land)
Date: > 0/0h/77

0K o2y
Commissioner / Executive Officer

(,:!) }

Special Secretary to Govt.

Fossst, Env. & CC Deptt. 12
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Gulimara, Ward No.-12 under NAC Balliguda has been completed in
all respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 0.18 (in
Acre) to be used for the purpose of Plantation.

-4 P
# Badagan, Odisha; India
svwx+wqf;Badagan, Odisha 762103, India
Lat 20196627° Long 83.898689°

Date: 20.06.2025

Executive Officer
NAC BALLIGDA

Govi
gpecial gecretary to
Forast, Env. & CC

- .



1592

CERTIFICATE

This is to certify that the Bio-Mining of Legacy Wasle site at
Akhupokhara under Balugaon N.A.C. has been completed in all
respect and no further dumping ol waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having arca of 2.500
Acre to be used lor the purpose ol Plantation.

14

<|nsert Geo

(‘H_‘lr“lh—u ltu.h B
Odisha 7H2030, ladis

(Geo-tagged photograph of the reclaimed land)

Date: 20.00.2025

Special Secretary to Govt.
Forest, Env, & CC Deptt.

14
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CERTIFICATE

This 1s to certify that the Bio-Mining ol Legacy Waste site al
Canal Road, Ward no- 14 under Banpur NAC has been completed in
all respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 0.4358
(In Acre) is being used for the purpose of Plantation

Baﬂapur .Odfs

PO, Bhigde lstmg

indis %. .§ L W PART
2 Lat 10.784527¥ Lo 001713335-‘ }
-4 21/06872028 V147 AM GMT «05:30

(Geo-iagged photograph of the reclaimed land)

Date:21.06.2025

,o G

p..Bm“‘

Special Secretary to Govt.
porast, Env. & CC Deptt.

15
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RIS 2rom 9asQ, QST
OFFICE OF THE NOTIFIED AREA COUNCIL, BANKI

\\J‘“me R

CERTIFICATE

This is to certify that the BANKI NAC has no legacy waste
dumpsites under its jurisdiction and the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

| further certify that no waste generated in the ULB is being dumped at any
location.

Date:19.06.2025
ec of
g
N.A.C.,BANKI
.‘\!
( \
A%
)
vt
ial Secretary to GO
S herent, Env. & CC Doptt

16
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CERTIFICATE

This is to certify that Bio-Mining of Legacy Waste site Damu Hutting, Ward No-15
under Barbil Municipality has been completed in all respect and no further dumping of
waste is taking place in the remediated site.Additionaly, the daily waste generated in the
ULB is being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 5 Acre is being used for the
purpose of Plantation.

- 7,
o\ 1 5
Date-19.06.2025 Execut‘l'\’fé‘r?!ﬁicér

Barbil Municipality

Special Secretary to Govt.
Ferest, Env. & CC Deptt.

1t




Website :www.bari
e-mail :hanpadam hudadichs

OFFICE OF THE BAR]I’ADA MUNICIPALITY
BARIPADA, MAYURBHANJ- 757001

CERTIFICATE

This is to certificate that the Bio Mining of Legacy Waste site at Raghunathpur

Ward No. - 22 under Baripada Municipality have been completed in all respect and no
further dumping of waste is taking place in the remediated site. Additionally, the daily

waste generated in the ULB is being processed in the existing waste processing facilities.

1, further certify that the reclaimed land having area of 2 Acre to be used for the

purpose of plantation.

l.evaﬂon BB8432714m
ime: 20-06 2025 12:26

ALTIES

iy ¥

=

1

s N

21 950581
- 86.76992

5025m

Warg ” |

(Geo - Tagged photograph of the reclaimed land)

Date : 20/06/2025

gpecial Secretary 1o Govt.
Ferest, Env. & CC

-
18
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste siteat
Kainratikra under Barpali NAC has been completed in sll respect and
no further dumping of waste is taking place in the remediated site
Additionally, the daily waste generated in the ULE is being processed
in the existing waste processing facilitics.

I, further certify that the reclaimed land having area of 02 (In
Acre) to be used for the purpose of Plantation.

(Geo-tagged photograph of the reclaimed land)

X
P 4
Date:04.07.2025
. s
Executuve lﬁﬁicer
NAC Barpali
‘: :
§ Special Secretary to Govt.
i Forest, Env. & CC Deptt.

19
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Bhairabpur, Ward No- 22 under Basudevpur Municipality has been
completed in all respect and no further dumping of waste is taking
place in the remediated site. Additionally, the daily waste generated in
the ULB is being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 1.5 (In

Acre) to be used for the purpose of Plantation & Open Space
Development.

(Geo-tagged photograph of the reclmmed land] :

Date: 21.06.2025

¥
cutive Officer
Basddevpur Municipality
to GovL

S ¢ i“ SQCIQEW
pasest, Env. & CC DP
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T

CERTIFICATE

e LT:I-ISS}O certify that the Bio-Mining of Legacy Waste site at Ward
o, - Sutumeswar Road under Bellaguntha NAC has been
complfeted in all respect and no further dum'ping of waste is takh:lg
place in t_he remediated site. Additionally, the daily waste generated in
the ULB is being processed in the existing waste processin-g faciliiies.

. .l. fu.rther certify that the reclaimed land having area of 1.00 (In
Acre) is being used for the purpose of Crematorium & Vending Zone.

21

(Geo-tagged photograph of the reclaimed land)

Date: 19:06-aDa%

Vi
Execu l\\"t) Dfﬁ\\t
Bellaguntha NAC

ial Gecre
specia! 551 s cc Deptt

ai

~



T
CERTIFICATE

i T:;ls is to ceftify that the Bio-Mining of legacy Waste site at Kadupada, Ward No-11 under Belpahar
4 d,.pa ty has been c'ompieted in all respect and no further dumping of waste is taking place in the

ediate site. Additionally, the daily waste generated in the ULB is being process in the existing waste
Processing facilities.

e |, further certify that the reclaimed land having area of 3 Acre to be used for the purpose of
plantation.

(Geo-tagged Photograph of the reclaimed land)

Date : 19.06.2025

Execut lé J
Belpahar M@c ality

e — L LT 3
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CERTIFICATE

o wacy Waste site at
Fhis is to certify that the Bio-Mining of Legacy

. icipality has been
Trisalpur, Charampa under Bhadrak Mu.nlUF(’)‘? waste is taking
completed in all respect and no further thn"npl(?f{l waste generated
place in the remediated site. Additionally, the dal y

. N raste rocessing
in the ULB is being processed in the existing wa P
facilities.

; : 9.5 (In
I, further certify that the reclaimed land having area of 1 (
Acre) will be used for industrial purposes.

Jun 24, 2025™9S800 P
21.1034N 86.5281E
Charampa Road
Central Divisior

|

Bhadrak
Odisha

(Geo-tagged photograph of the reclaimed land)

Date:

-~ }"
r') P 11
2.0k "2
Executive Officer
Bhadrak Municipality

oepelal ¥ i
specia! E)fbv g CC Dept-
. AL

25
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Near RTO Square under Bhanjanagar NAC has been completed in all
respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities,

-1, further certify that the reclaimed land having area of 2.630
(In Acre) is being used for the purpose of Plantation.

L3

- A cnersiicr A
- add

| R )
- et M i W O

i

(Geo-tagged photograph of the reclaimed land)

Date: | /'oc,/o,o.qg

s

Exec e Officer
Bhanjanadgar NAC
) s

i

gecretary W ov-~
gpecial Env. & CC Deptt.

24
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CERTIFICATL

This is to certify that the Bio-Mining of Legacy Waste site at
Bhangabari under Bhawanipatna Municipality has been completed in
all respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of M6
(In Acre) is to be used for the purpose of construction of Additional MCC
and MREF.

Parmanandapur, Odisha, India
Sh 168, Parmanandapur, Odishe 7688002, India
Lat 19.937476" Long B83.147448"

1970672026 12:07 PM OMT +06:30

(Geo-tagged photograph of the reclaimed land)

Date: [C-0b- 22y

4 /8 .4
Executive Offic
Govt- Bhawanipatna Municipality

25



-

e S

1604 26
CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Ward No.2 (Near Women'’s Collage) under Bhuban NAC has been completed
in all respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is being
processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 1 (In Acre)
to be used for the purpose of Plantation.

Date:—!?/é/zg— Ex \‘(\% cer,

Bhuban NAC

26
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Baunspola near Wealth Centre, Ward No. 01 under Bijepur NAC ha}s
been completed in all respect and no further dumping of waste 1s
taking place in the remediated site. Additionally, the daily waste
generated in the ULB is being processed in the existing waste
processing facilities.

I, further certify that the reclaimed land having area of A1.00D
to be used for the purpose of Sanitation Vehicle Shed, Store Room &
Plantation.

il [at 2 Long 83.44309°%8 ; e~
SR 19/06/2025 0826 AM GMT:+05:30 Bent
e Iy S P i P :.»‘5"- . ‘.:-H:V;T"L:F.'. J.):Ai‘:z:‘;l‘

(Geo-tagged photograph of the reclaimed land)

Date: 19.06.2025

Mol
Execdtive Officer

Bijepur NAC
Executive Officer
Bijepur NAC

. mw k(o]
gpeci?' 5:::?& cC pepth

2t



1606 28

NOTIFIED AREA COUNCIL, BINIKA

Dist : Subarnapur, Odisha, 767019
Email ID : binikan.hud@nic.in
Phone/Fax : 06654-241113

CERTIFICATE

. This is to certify that the BINIKA NAC has no legacy waste dumpsites under
its jurisdiction and the daily waste generated in the ULB is being processed in the
existing waste processing facilities.

I further certify that the waste generated in the ULB is not dumped at any location.

&.Q
Date : 19.06.2025 Execufive Officer

Notified Area Council, Binika

a8
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CERTIFICATE

Fhisos o ottty that, the 1o Ay of T epaoy Waste site at Baek Side of JD High School,

Boudh under Boundhgarh NAC has been completed mallrespect nond no further dumping o wastie i

ke place m the remediated sie: Addinonally, the daily waste penerated i the UL s heing

processad i the exasting waste processing facilities

L turther eertify that, the rechiimed Tand hav g arca of 197 (in Acre) is being used

ter hie

used tor the purpose of Plaxy Ground ot JD High School, Boudh.

Date

19.06.2025

Baudhgarh, Odisha, India
1711, Baudhgarh, Qdisha 762014, India
Lat 20.835683° Long 84.325242°
19/06/2026 09:30 AM GMT +06:30

Faecutive Oticer
Boudhgarh NAC

a9
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Ratakhandi, ward no-08 under Brajarajnagar Municipality has been
completed in all respect and no further dumping of waste is taking
place in the remediated site. Additionally, the daily waste generated in
the ULB is being processed in the existing waste processing facilities,

I, further certify that the reclaimed land having area of 3.472 (In
Acre) is being used for the purpose of plantation.

Date: |9 .06 257

A»\ﬁ o

Executive Officer
Brajarajnagar Municipality

gpecial gecretary to Govt.
Ramst, EnV. & CC Deptt.

30

30
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CERTIFICATE

This is to certify that the Bio-Mining of legacy waste site at Nagudu
under Buguda NAC has been completed in all respect and no further

dumping of waste is taking place in the remediated site. Additionally, the
daily waste generated in the ULB is being processed in existing waste
processing facilities.

I, further certify that the reclaimed land having area of 1.00 (In
Acre) is being used for the purpose of Plantation.

(Geo-tagged photograph of the reclaimed land)

7

Date: < P,
T@®-006°- 7045
Executive Officer
(f>"NAC,Buguda,(Ganjam)
o ssuites OSosT
A C Bugude

Special Secretary to Govt.
Pessat, Env. & CC Deptt.

24
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CERTIFICATE
This 1s to certifv that the Bio Mining of Legacy Waste site at
Munda Sahi (Ward no 2) under Champua NAC has been completed
m all respect and no further dumping of waste 1s taking place n the
remediated site. Additionally, the daily waste generated in the ULB 1s
being processed in the existing waste processing facilities
I. further certify that the reclaimed land having area of 099

acres 1s being used for the purpose of Plantation

ongriude
| Elevation 411 8629 0m
| Acourscy S 19 m
Time 20-00-2015 08 5%
I Note plantetion ares of we " 4

z 77 053408
| rgutade RS 540718
Flovation 408 670336.0 m
AL 1490 ™
Tine 2006 202" 08 57
WNote plantation e ol wel

(Geo tagged photograph of the reclaimed land)

Date: 20.06.2025 ) \.‘:-“
~ . % \
xec cer
b e ﬁa '
Chainpua,

jal Secretary to Govt.
Posest, Env. & CC Deptt.

3a

e
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CERTIFICATE

This is to certify that the Chandbali NAC has no legacy waste
dumpsites under its jurisdiction and the daily waste generated in the
ULB is being processed in the existing waste processing facilities.

I further certify that no waste generated in the ULB is being dumped
at any location.

M(
Date :19.06.2025 %mhti :Lﬁ?
crhanseall Mc

Govt.
cfoﬂﬂ to
special 5: 8§ CC Deptt

33



500, 8K 6% ;5 4
Chatrapur, Dist-Ganja 161020

E-mall-nacchatrapur@rediffmaill.coni
chatrapur@®gmail.com

Web :- www.chatrapurpnac.in
Contact No. - (06811) 263975

NOTIFIED AREA COUNCIL CHATRAPUR

CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at near
Ujjeleswari Temple under Chatrapur NAC has been completed in all respect and
no further dumping of waste is taking place in the remediated site. Additionally,
the daily waste generated in the ULB is being processed in the existing waste
processing facilities.

I, further certify that the reclaimed land having area of 1.3 Acre (In Acre)
to be used by the land owner.

special Secretaryc‘ts ;;n.
(Geo-tagged photograph of the reclajmed_laqq,_”u.j% 8.5

Date:-
Kﬁ <
. Executive Office
o s T NAC Ch
i

'"Efdlfimmm Eh

C CHATRAPUR

34
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CERTIFICATE

This is to certify that the CHIKITI NAC has no legacy waste
dumpsites under its jurisdiction and the daily waste generated in the
Chikti NAC is being processed in the existing Micro composting Centre
(MCC) and Material recovery Facility for waste processing.

I further certify that the waste generated in the Chikiti NAC is
not dumped at any location.

20 6[*(
Date : : Executive Officer
NAC Chikiti
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CERTIFICATE

This is to certify that the Bio-Mining ol Legacy Waste site at
Badhi Padia,Ward No-08 under Choudwar Municipality has been
completed in all respect and no further dumping of waste is taking
place in the remediated site. Additionally, the daily waste gener ated in
the ULB is being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 18.0 Ac
(In Acre) to be used for the purpose of Plantation.

(Geo-tagged photograph of the reclaimed land)

Date:20.06.2025

\
\\/

Govt.
| Secretary 10
SpeC . Env. & CC Deptt

36
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CERTIFICATYE

This is to certify that the Bio-Mining of Legacy Waste site at
Near B.S College, Ward No-01, Kunjabangarh, Daspalla under
Daspalla NAC has been completed in all respect and no further
dumping of waste is taking place in the remediated site. Additionally,
the daily waste generated in the ULB is being processed in the

existing waste processing facilities.

I, further certify that the reclaimed land having area of 2 Acre
1s being used for the purpose of Plantation work.

R ors tor comara

a, India

[Geo tagged phoTograph ol the redmmed land)

Date: 20/06/2025

694 Hu er
Daspalla

3t
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/ OFFICE OF THE MUNICIPAIBABUNCIL: DEOGA 38

.CERTIFICATL

i t
g , aste site 2
This is to certify that the Bio-Mining of Legacy w as been

Benjatinali, Ward no-10 under Dcogarh M}mlc’pahtyt his taking
completed in all respect and no further dumplflg of waste cated in
place in the remediated site. Additionally, the daily waste gene el
the ULB is being processed in the existing waste processing facth '

I, further certify that the reclaimed land having area of 2 Acre to
be used for the purpose of Plantation.

itude; 21,544665
ongitude: 84.759518
Altitude; 1694210 m

Accuracy. 2.1 m By P ——— Tl : =< e
e:12-21-202508:18 [ L = .

= . Powered by NoteCam
ole: ggscxvvifiglicchbifcy “.

(Geo-tagged photograph of the reclaimed land)

Date: 20-06-202¢

A\

Exe ive Officer

A
special Secreﬂ&“‘;";‘: w Deogarh Municipa]ity
m Env. [



39

am18e 289 9G9Q QYR AR

OFFICE OF THE NOTIFIED AREA COUNCIL, DHAMNAGAR
Pin:-756117 (Odlﬂ'lu) Tel.No-06786-236056 / E.Mail: dhamnagar.na

CERTIFICATE

This is to certify that the Dhamnagar NAC has no legacy waste
dumpsites under its jurisdiction and the daily waste generated in the ULB

is being processed in the existing waste processing facilities.

I further certify that no waste generated in the ULB is being

dumped at any location.

Date :19.06.2025

29
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Khutuluguda under Dharamgarh NAC has been completed in all
respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 2.50(In
Acre) to be used for the purpose of Plantation.

s -

ﬂ Kalahandi,Odisha,India

(Geo-tagged photograph of the reclaimed land)

v /
E,@f:,‘smc‘;‘i

NAC,Dharamgarh

Date: 2. [.0§. 2028~

retary to Govt

SPO‘:“‘ s & CC Deptt

m Env.

Yo
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Banjhakusum, Mahisapat , Ward no 8 under Dhenkanal Municipality
has been completed in all respect and no further dumping of waste is
taking place in the remediated site. Additionally, the daily waste
generated in the ULB is being processed in the existing waste

processing facilities.

I, further certify that the reclaimed land having area of 4.5 (In
Acre) to be used for the purpose of plantation.

% Jj64+axf, Dhenkana), Odisha 768013, India §
4 Let 20,61048° Long 86.6076563°
5 06;13 PM GMT +05:30

- -
O G

Date: 21.06.2025

Executive Officer
Dhenkanal Municipality
to Govt.

| Secretary
S areat, Env. & CC DOPt

Yd
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CERTIFICATE

This 18 to certify that the Bio Mining of Legacy Waste site at
Changudideir under Digapahandi NAC has been completed in all
respect and no further dumping of waste is taking place in
remediated site. Additionally, the daily waste generated in the ULE is
being processed in the existing waste processing facilities

I, further certify that the reclaimed land having area of 4.41 (In
Acre) i1s being used for the purpose of Plantation.

(Geo-tagged photograph of the reclaimed land)

Date:19.06.2025

- _&'\' Yoo "’/{“l 'd.f Ly
Lxecutive Officer
igapahandi NAC

4



Ur 1nor

NOTIFIED AR(;EAFF{,%WCH. G.UDAYAGIKI3

CERTIFICATE

This is to certify that the G.Udayagiri NAC has no legacy
waste dumpsites under its jurisdiction and the daily waste generated in
the ULB is being processed in the existing waste processing facilities.

[ further certify that no waste generated in the ULB is being
dumped at any location.

O
Y éfl(bﬁf
Date : 21.06.2025 Eafontéa Ofiices
ﬂgmc G.Udayagiri
[

jal Secretary to Govt.
Rosest, Env. & CC Deptt

Ha



1622 44

OFFICE OF THE NOTIFIED AREA COUNCIL, GANJAM
N.ALC, Ganjam, Odisha- 761026

Tel: 0681 1-2955600, E-mail: co.nacganjam2la gmail.com

Letter No.2042 / NAC Dated: 18.06.2025

CERTIFICATE

This is to certify that the Ganjam NAC has no legacy waste
dumpsites under this jurisdiction and the daily waste generated in the
ULB is being processed in the existing waste processing facilities.

I further certify that the waste generated in the ULB is not
dumped at any location.

Date : 18.06.2025

\U
vi.
retary to G0
gpecial SPUEL cC Deptt

q4
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1623

NOTIFIED AREAGCOUNCIL, GOPALPUR,
GANJAM, ODISHA. PIN-761002

— Email 1D: nacgopalpur6 | @pgmail. com —

V

Letter No. x| Date: |9 704/ 2025
Annexure-A
CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Harijan Street, Ward No. 07 under Gopalpur NAC has been completed
in all respect and no further dumping of waste is taking place in th'e
remediated site. Additionally, the daily waste generated in the ULB 1s
- being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 2.89 (In
Acre) is being used / to be used for the purpose of plantation.

B3 ©73 vap camera
Gopalpur, Odisha, India

17, Gopalpur, Odisha /61002, India
Lat 19.2G017° Long 84.904344°
18/06/2026 06:14 PM GMT +08:30

[~

Executive Officer
Gopalpur NAC

95
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Bi Tal under Gudari NAC has been completed in all
respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 0.593

(In Acre) is being used for the purpose of Construction of Building
under H&FW Department.

: ; 'k

-~ - - :
L

: --,f\'».‘ Kl ors repcamers
par, Odisha, India

76 26, India
y

-~ / /'
\q &
Date:|9.06 202) Exe ve Officer
K Gudari NAC

\
to Govt.
ey

s
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Ward No-15 Alusingh under Hindol NAC (Municipal Corporation/
Municipality/NAC) has been completed in all respect and no further
dumping of waste is taking place in the remediated site. Additionally,
the daily waste generated in the ULB is being processed in the
existing waste processing facilities.

I, further certify that the reclaimed land having area of lacre
(In Acre) is to be used for the purpose of plantation.

(Geo-tagged photograph of the reclaimed land)

Date: 20.06.2 & S
Exeﬁ%

Execmstivel OfGcer
Hindol N.A.G.

ut
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CERTIFICATE

This is to certify that Hinjilicut
Municipality has no legacy waste dumpsites under its
jurisdiction and the daily waste generated in the ULB is
being processed in the existing waste processing

facilities.

I further certify that the waste generated in the ULB is
not dumped at any location.

‘ Date : a3 Db~ ams Executive Officer J
- Hinjilicut Municipality X

| Secretary to Govt
R orest, ENY. s CCDs

g s

e
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CERTIFICATE

This is to certify that the Jagatsinghpur Municipality has no
legacy waste dumpsiics under its jun’sdiction and the daily waste
generated in the ULB is being processed in the existing waste
processing facilities.

I further certifv that the waste generated in the ULB is not dumped
at any location.

T

Pt

W‘“

Date:19-06-2025 Executive Officer
Jagatsinghpur Municipality }

L

| Secretary to Govt.
Specla S v & CC Deptt

Poresi, En

e LTI LT o T

49
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CERTIFICATE

This is to certify that the Jajpur Municipality has no legacy
waste dumpsites under its jurisdiction and the daily waste generated
in the ULB is being processed in the existing waste processing
facilities.

I further certify that the waste generated in the ULB is not dumped
at any location.

Date: 3. 0—@3.93’;
ﬁglajpur Municipality

ry to Govt.

| Secreta
gpecial S apiL

m’t' En\l_ & Cc D

50
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1629 51
CERTIFICATE

This is to certify that the Bio Mining of Legacy Waste site at
Sekhbard, Jaleswar under Jaleswar Municipality has been
completed in all respect and no further dumping of waste is taking
place in the remediated site. Additionally, the daily waste generated in
the ULB is being processed in the existing waste processing facilities.,

I, further certify that the reclaimed land having area of 0.819
(In Acre) to be used for the purpose of plantation.

Jaleswar, Odisha, India
R639+]8f, Jaleswar, Odisha 7560886, India
Lat 21.804073° Long 87.217718°
23/06/2025 03:46 PM GMT +05:30

(Geo-tagged photograph of the reclaimed land)

Date: 22.06.2S,

Executive Officer
Jaleswar Municipality
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' CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Sandhapur, ward no9 under jatni municipality has been completed in
all respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 4.81
acre is being used for the purpose of plantation.

(Geo-tagged photograph of the reclaimed land)

Date:19.06.2025

|
(\ 13 Executng %;;c/e,
Mr\/ Jatni Municipality

gpecial gacretary to Govt.
f.’ " ! o

m Env. & CG DFP"L

52
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Fatamal under Jharsuguda Municipality has been completed in all
respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 2.43
Acre to be used for the purpose of Additional Wealth Center.

: 21.892261
: 84.016577 o 27
levation: 231.09:28.7 m kv Py e
:3.067 m a3 ‘*’:.y
Ml):ﬁi-

(Geo- tagged photoggph of the reclaimed land]

53

Date:20/06/2025

Jharsuguda Municipality

Special Secretary to Govt.
Foseat, Env. & CC Deptt.

63
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ERTIFICATE

This is to certify that the Joda Municipality has no legacy waste dumpsites under its

jurisdiction and the daily waste generated in the ULB is being processed in the existing
waste processing facilities.

I further certify that no waste generated in the ULB is being dumped at any location under
Joda Municipality.

Date: aO/Qé / 2025 Execu er

\J
; Govt.
special Secrefary to
Fosest, Env. & CC Deptt.

54
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Lunda Hill, Near MCC and MRF, Ward No- 18 under Kabisuryanagar
NAC has been completed in all respect and no further dumping of
waste is taking place in the remediated site. Additionally, the daily
waste generated in the ULB is being processed in the existing waste

processing facilities.

I, further certify that the reclaimed land having area of 7.379
(In Acre) is to be used for the purpose of plantation.

Kavisuryanagar, Odisha, India
Kavisuryanagar, Odisha 761104, India

063° Long B4.7567318°
20/06/2025 01:26 PM GMT +05:30

Lh s —— T T T T R~ e

(Geo-tagged photograph of the reclaimed land)

Date:
Commissioner/ Eﬁacub/%@mm

LQ \Sovsane ey’ Municipal Corporation/ Municipality/ NAC
o Executive Officer
N.A.C., Kabisurysnegar

Spec Secreta
m‘::. Env. & CC Deptt

B56
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CERTIFICATE

This is to certify that the Kamakhyanagar NAC has no legacy
waste dumpsites under its jurisdiction and the daily waste generated
in the ULB is being processed in the existing waste processing

facilities.
I further certify that the waste generated in the ULB is not
dumped at any location.

iy

a

e
<h ?aéar%AC

~ Date :19.06.2025 i
ﬁama
ama

5%
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Daberi under N.A.C, Kantabanji has been completed in all respect
and no further dumping of waste is taking place in the remediated
site. Additionally, the daily waste generated in the ULB is being
processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 4.7 (In
Acre) to be used for the purpose of Plantation.

58

u GFS Map Camara

é Malpamunda, Odisha, India
st Malpamunda, Odisha 7¢ 9, India
Lat 3 on 82 97
23/067/2025 04:39 PM GMT +05:30

Google

(Geo-tagged photograph of the reclaimed land)

Date:23.06.2025

e\aﬂ
\a) Se‘-'-‘ :
‘.’ipec qE“"'

5¢
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Sarubali, Ward no.01 under Karanjia NAC has been completed in all
respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 05.38
Acre is being used for the purpose of Plantation.

Q44
k Executive Officer
J Karanjia NAC
\
to Govt.
Secre
spoc\l\

59
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at

Railway Crossing Gate under Kashinagar NAC has been completed in
all respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 0.6 (In
Acre) to be used for the purpose of Plantation.

Date: 2p.0¢ 2L

W Executive Officer
N.A.C,Kashinagar

1o Govt-
Mleﬂﬂ Wt

3900“‘ gnv. & cC

€0
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CERTIFICATE

This is to certify that the Kesinga (NAC) has no legacy waste
dumpsites under its jurisdiction and the daily waste generated in the
ULB is being processed in the existing waste processing facilities.

I further certify that no waste generated in the ULB is being
dumped at any location.

2 y
S
Date :19/06/2025 Ex‘m{;@m;
NNACKestng2,

Govt.
| Secretary 10
Sarst, Env. & CC Deptt

82
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
MCC / MRF Plant, in Ward No-8 under NAC Khallikote has been
completed in all respect and no further dumping of waste is taking
place in the remediated site. Additionally, the daily waste generated in
the ULB is being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 0.164 In
Acre) to be used for the purpose of Plantation.

GPS MoaOE

o~ s . Camero Lite
e R RN YT Sl il s i bt W - il e

P+ RX9, Khallikot, Sakharpoibanjar, Odisha 761030, India

Jitude
4605°

Ititude 27 meters

AR lNhursday, 19.06.2025

(Geo-tagged photograph of the reclaimed land)

- ,.,l:? <r
Executive O e
Date : 19.06.2025 NAC,Khallikote

ny.

63
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Karadabani, in Ward No-1 under NAC Khandapada has been
completed in all respect and no further dumping of waste is taking
place in the remediated site. Additionally, the daily waste generated in
the ULB is being processed in the existing waste processing facilities.

[, further certify that the reclaimed land having area of 0.40 In
Acre) to be used for the purpose of Plantation.

64

Khandapada Odisha, India

597 +7x, Khandapada, Odisha 752083, India
. ° Long 85.16559°

—
<4

Date : 19.06.2025

Special Secretary to Govt.
Forest, Env. & CC Deptt

eY
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
completed

Chalmunda,Ward no 12 under Khariar Road NAC has been

in all respect and no further dumping of waste is taking place in tl'fe
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 3.5 (In

Acre) is to be used for the purpose of Plantation.

Geo-tagged Photograph of the reclaimed land after

<Insert

(Geo-tagged photograph of the reclaimed land)

Date: 19/06/2025
Exccw
Khariar Road NAC

tary to Govt.

s'”‘-fn--‘:-‘l-:mv.;t:t= Deptt.

85
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Putupada ward no-11 under Khariar NAC has been completed in all
respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 02 (In
Acre) to be used for the purpose of plantation.

Geo-tagged Photograph of the reclaimed land after complete remediation

C :odqdhapadar Odisha, India
apadar, Odisha /hL»llE India
750146°
25 03:04 PM GMT +05:30

1wt -
s iy

(Geo-tagged photograph of the reclaimed land)

Date:19.06.2025

Special Secretary to Govt.
Forest, Env. & CC Deptt.

66
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CERTIFICATE

; This is to certify that the Bio-Mining of Legacy Waste site at
Jhinkatangi under Khordha Municipality has been completed in all
respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 2.5Acre
to be used for the purpose of park.

=y 3

+ Khordha, Odisha, India
. -+ 5j67+8q, Khordha, Odisha 752055, India
7% Lat 20160605° Long 85.615131°
o 21/06/2025 01:33 PM GMT +05:30

Y

EpiedutivéiOfficer
i devnicipeliiy
; ' Khordha Municipality
- Date : 2.06.205
! ' gpecial Secretary to Govt.
| D, Env. 8.CC Dept.

6%
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at

Kinary, Kholadi GP, of japada Block under Kodala NAC

has been completed in all respect and no further dumping of waste is
taking place in the remediated site. Additionally, the daily waste
generated in the ULB is being processed in the existing waste

processing facilities.

I, further certify that the reclaimed land having area of 0.75 -(In
Acre) to be used for the purpose of plantation & C&D processing

Unit

(Geo-tagged photograph of the reclaimed land)

Date: 21-06-2025 |

Fso '}d)";/

(_ N\, Executive Officer

special s&“mg to G::L % Kodala NAC

68
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CERTIFICATE

This is to certify that the Konark NAC has no legacy waste
dumpsites under its jurisdiction and the daily waste generated in the
ULB is being processed in the existing waste processing facilities.

I further certify that no waste generated in the ULB is being
dumped at any location.

25
e\
Date : RJ i Rt Executive Officer
Konark NAC
'\
Special Secretary to Govt.

Forest, Env. & CC Deptt.

69

69
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at Akash Guda under
KORAPU Municipality) has been completed in all respect and no further dumping of
waste is taking place in the remediated site. Additionally, the daily waste generated in
the ULB is being processed in the existing waste processing facilities.

L, further certify that the reclaimed land having area of 3.2(In Acre) to be used
for the purpose of Plantation.

Date: 30/ %/ 25

. -

)
Executive Officer

Koraput Municipality

omm—— L

70

70

I T s e e—
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Kenduguda (Ward No-1) under KOTPAD NAC has been completed in all
respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

1, further certify that the reclaimed land having area of 2.5 (In
Acre) is to be used for the purpose of Plantation.

(Geo-tagged photograph of the reclaimed land)

e
Ex e Oflicer

ofotpad NAC

Date: &1 /6% 125

ry to GOVt
apeciel 89C1°CC et

T
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste s“; f‘r:
Jyotipada, ward no-07 under Kuchinda NAC has been complete i
all respect and no further dumping of waste is takmg. place mB »
remediated site. Additionally, the daily waste generated in the ULB 1s
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 3.049
Acre to be used for the purpose of Land for tree plantation.

202

Executive er
NAC,Kuchinda

\J
Secretary to Govt.
p.,..ln, Env. & CC Deptt.

g
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v ore e o oY

OFFICE OF THE MUNICIPAL COUNCIL, MALKANGIRI
Odisha, Pin -764045 Ph: - 06861-230244 e-Mall: - malkangiri@ulborissa.gov.in

CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
MV-02 Dumpsite, Ward no-16 under Malkangiri Municipality has been
completed in all respect and no further dumping of waste is taking place in
the remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

) I, further certify that the reclaimed land having area of 2.5 (In Acre)
is being used for the purpose of MRF construction and Plantation .

Mzlkangiri, Odisha, India

] isha, Incha

(Geo-tagged photograph of the reclaimed land)
Date: 24/06 2&’

1 et G

P Malkangiri Muniefpality
jal Secratary to Govt.

Sp:;“t. Env. 3 CC ?gpﬂ..




OFFICE OF MUNICIPRGSRUNCIL, NAYAGARH 74
Letter No. IY8€ Dt. 0% 07 24

CERTIFICATE

This is to certify that the Nayagarh Municipality had
already completed remediation of legacy waste during the month of

December-2024 and the daily waste generated in the ULB was processed

in the waste processing facilities.

gﬂ ey
—pa.0t- 202% o1
5. M-E
| BT
fz‘ .
A%
N Govt.
”ﬁﬁ?scc‘g‘p“

1Y



W ao
] H&. /301910

India
58040

21-6-25

Special Secretary to Govt.
PRasmat, Env. & CC Deptt.

N3

d\\.v“’ 2. 6%
Executive Officer
Nilgiri NAC

Executive Officer
Nilgiri NAC
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OFFICE OF THE NIMAPARA NOTIFIED AREA COUNCIL

At/Po/Ps:-Nimapara, Dist.-Puri, Odisha, Pin-752106 :
e-Mail:-nimapadanac@gmail.com, Web: -~ . ., Phone No. /Fax :-{ 06758)

CERTIFICATL

This is to certify that the Nimapara N.A.C has no legacy waste ciumm
under its jurisdiction and the daily waste generated in the ULB is being processed
in the existing waste processing facilities.

3

I further cerufy that no waste generated in the ULB is being dumped at any -

|

location.

P2

16
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Godtor, Ward No.-02 under Nuapada NAC has been completed in all
respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 2.5 (In
Acre) is to be used for the purpose of Green belt development &
Plantation.

(&4

Pandripani, Odisha, India
Rg44+gm$5, Pandripani, Odisha 766105, India
Lat 20.80499° Long 82.50488

Google 19/06/2025 11:48 AM GMT +05:30

(Geo-tagged photograph of the reclaimed land)

Date: 19.06.2025

{ ExecMcer

‘. NAC, Nuapada
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CERTIFICATE
This is to certify th io-Mini i
e at the Bio-Mining of Leg: Waste site at
Jaringi, ward no-15, Oda x oy

gaon under Odagaon NAC has been

sliion in 1 : i d no further dumping of waste is taking
€ remediated site. Additionally, the daily waste generated in

the ULB is being processed in the existing waste processing facilities.

Completed in al] respect an

I, further certify that the reclaimed land having area of 9.66 In
Acre to be used for the purpose of plantation.

. Odagaon, Odisha, India
258/717, Bandha Sahi, Odagaon, Odisha 752081,
ind i
*fat 20.017174° Long 84.991703°
20/06/2025 11:04 AM GMT +05:30

(Geo-tagged photograph of the reclaimed land)

o

b

Executive Officer
Odagaon ,NAC

Date:

1%
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Near Gaisilet Road under (Padampur, NAC) has been completed in all
respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 0.8 (In
Acre) to be used for the purpose of Plantation.

<Insert

e Rty

Geo-tagged P
e - ™ TS 3

| AT

e

2 otograph of the reclaimed land after complete remediation>

79

(Geo-tagged photograph of the reclaimed land)

Date: 35406 JAv20c W')b(

N o

Executive Officer

/an'ﬂ‘ldmpur NAC
Exacutive Offices
u@ Padanput

{

\

e
B e pcC o

19
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Bangalipada, Ward No. 13 under Paradeep Municipality has been
completed in all respect and no further dumping of waste is taking
place in the remediated site. Additionally, the daily waste generated in

the ULB is being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 1.89
Acre to be used for the purpose of plantation and establishment of
C&D Waste Plant.

30

(Geo-tagged photograph of the reclaimed land)

Date : 20.06.2025

A
QA nt
A7 V>
W
Executive Officer
Paradeep Municipality




1659 81
CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at Matlapadllar
dumpsite in Ward no 17 and Bypass dumpsite in Ward {10.19 under l?a;tan:unx l\;
Municpality has been completed in all respect and no .lel'tht?l' dumping \:jd.s.:t.[ b
taking place in the remediated site. Additionally, the C!Elll}/ w.a§t.e generated i
ULB is being processed in the existing waste processing facilities.

1. Further certify that the reclaimed land having total area of 0.757Acre to
be used for the purpose of plantation.

Pachhapada Odlsha Indig =

Hh49+g3, FJ"NBDJUO Qdisha 7542‘5 ind{a
01 :

Dumpsite at Bypass Road

Dumpsite at Matiapala

Date: 20| Db/ v Executive %)lzﬁcer
Pattamundai Municipality

Porest, Env. & CC Deptt.

3t
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
near Kandhamal Dhaba under Phulbani Municipality has been
completed in all respect and no further dumping of waste is taking
place in the remediated site. Additionally, the daily waste generated in
the ULB is being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 3 acre is
to be used for the purpose of Plantation

(Geo-tagged photograph of the reclaimed land)

Date: 19.06.2025

-

Executivi 1cer
Phulbani Municipality
retary to Govt:
b > s S, & CC Deptt

82
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CERTIFICATE

This is to certify that the Notified Area Council, Pipli has no legacy
waste dumpsites under its jurisdiction and the daily waste generated
in the ULB is being processed in the existing waste processing
facilities.

I further certify that no waste generated in the ULB is being dumped
at any location.

i

A
, o
/ \'%.\ \ LA
Date:- 9¢. 66:-J025 Executiv Officer

Notified Area Council, Pipli

retary to Govt:
s S

(3]



POLASARA, GANJAM.
o \‘O\RA\.('.\\[\\I
Email 1D — pacpolasara72@gmail.com Ph. No. - 06810 -291235
CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Bellagam Chaka under Polasara NAC has been completed in all respect
and no further dumping of waste is taking place in the remediated site.
Additionally, the daily waste generated in the ULB is being processed in

the existing waste processing facilities.

I, further certify that the reclaimed land having area of 1.5 (In Acre)
is being used for the purpose of Plantation.

(Geo-tagged photograph of the reclaimed land)

Date: Q0.6.95

[ A & I
[ Exe cer
(ﬂ/ Polasara NAC
‘ iy

gecrew™ '
sp.c\l\ e s cC D
porest. B

2y
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at Dalibandha
& Kumari site under Purushottampur(NAC) has been completed in all respect
and no further dumping of waste is taking place in the remediated site.
Additionally, the daily waste generated in the ULB is being processed in the
existing waste processing facilities.

to be

I, further certify that the reclaimed land having area of 3.23( Acre)
used for the purpose of Plantation & approached road.

iy

s ‘ i f
_a Purusottampur, Odisha, India R & Purusottampur, Odisha, India
- 17 ' +» 1659/718, Purusottampur, Odisha 761018, India ’y 2" 58111434, Kumari, Purusott g § :
"4 0} L2t 19517349° Long B4 873623° | NS Lalmém.a[gng”gfgggg“;““° 75NN e
Google" T R 19/06/2512: +05:

(Geo-tagged photograph of the reclaimed land)
Date:20.06.2025

to Govt
gpecial SEO::" o Deptt




1664 86

CERTIFICATE

This is to certify that the Bio mining site at Garh,Ward no-07 under
Rairangpur Municipality has been completed in all respect and no
further dumping of waste is taking place in remediation site.
Additionally, the daily waste generated in the ULB is being processed
in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 1.9 acer is
being to be used for the purpose of plantation.

Date :

g6



1665 87

CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Thana Bandha and Chilika Kula under Rambha NAC has been
completed in all respect and no further dumping of waste is taking
place in the remediated site. Additionally, the daily waste generated in
the ULB is being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 1.2 Acre
to be used for the purpose of vehicle parking.

(Geo-tagged photograph of the reclaimed land)

Date: J0/og /a9 Executive Officer
l [ & .A.C, Rambha

st
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OFFICE OF THE NOTIFIED AREA COUNCIL, RANPUR

RANPUR, DISTRICT: NAYAGARH-752026
Tel. : 06755 -236099, E-Mail:eoranpurnac.ranpur@gmail.com

CERTIFICATE

w2 .*‘

This is to certify that the Ranpur NAC has no legacy waste dumpsites
under its jurisdiction and the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I further certify that the waste generated in the ULB is not dumped at
any location.

S d

Date :19.06.2025 i EESSARNS OMssr

L

retary to Govt.
n:i‘l.se.:v- 8 CC Deptt

88



CE ATE 89

This is to certify that the Bio-Mining of Legacy Waste site at
Birachandrapur, Ward No. - 6 under Redhakhol NAC has been completed
in all respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is being
processed in the existing waste generated in the ULB is being processed in
the existing waste processing facilities.

I, further certify that the reclaimed land having area of 1.35 (In Acre)
is being used for the purpose of Plantation.

; : ; ﬂ OPS Map Camera
o . !
~ Sambalpur, Odisha, India [

Bharatapur Rd, Odisha 768108, India, Sambalpur, Odisha 768106,

India
Lat 21.062305° Long 84.316284°
20/06/2025 08:56 AM GMT +05:30

STl
e

Google

(Geo-tagged Photograph of the reclaimed land)

Date — Q0 o 2025
f Glims

7 Executive Officer
|! ; Redhakhol, NAC

5
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iy

This is to certify that the Remuna NAC has no legacy waste
within its jurisdiction and the daily solid waste generated in the ULB
was processed through windrows method at the time of filing of report
before the Hon'ble NGT on 24t April, 2025, since Remuna is a newly
constituted NAC and construction of Waste Processing facilities for
processing of wet & dry waste are under progress. After
commissioning of the waste processing facilities, the generated solid

waste would be processed in the said facilities.

I further certify that the waste generated in the ULB was not

dumped at any location.

// o Y7
@@/ N

Date : 19.06.2025 Exccutive Officer,
Remuna N.A.C.
U -
retary to GOV
W‘.‘ s::v' s CC Deptt.

90



~ 1669 91

CERTIFICATE
This is to certify that the Bio-Mining of Legacy Waste site at BPUT, Chhend
under Rourkela Municipal Corporation has been completed in all respect and no further
dumping of waste is taking place in the remediated site. Additionally, the daily waste
generated in the ULB is being processed in the existing waste processing facilities.
1. Further certify that the reclaimed land having area of 10.55 acre is to be used for the
purpose of development work.

(Geo-tagged photograph of the reclaimed land)

Date:

Commissioner
RourkdiuidipaliChnmiesifsbration
Rourkela Municipal Corporation
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at Tel-

Nadi Ring Road side under Sonepur Municipality has been complt?ted in
all respect and no further dumping of waste is taking place in t}3c
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of Ac.1.00 to
be used for the purpose of Plantation.

L

Exétive Officer
Sonepur Municipality

etary to Govt:

r
gpeciel Sec 8 CC Deptt.

porest, EnV.

Q2

R
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. CERTIFICATE

This is to certify that the Soro Municipality has no legacy waste
dumpsites under its jurisdiction and the daily waste generated in the
ULB is being processed in the existing waste processing facilities.

I further certify that the waste generated in the ULB is not dumped
at any location.

Date :20/06/2025
Soro Municipality

e

Special gecretary to Govt.
Forest, Env. & cC Deptt.

93




This is to certify
Houshing board colony

the ULB is being procegge

I, further certify thay t
Acre) to be used for the pu

1672 04

CERTIFICATE
hat the Bio-Mining of Legacy Waste site at
under Sunabeda Municipality has been
te. Additionally, the daily waste generated in

d in the existing waste processing facilities.

he reclaimed land having area of 2.125 (In
TPose of Development work in future

._ Sunabeda, Odisha, India .

8 QR20Q+CV3, Sunabeda, Odisha 783003, india
§ Lat 18.761304"°

- Long B2.839575°

*~td 20/06/2 MT +05:30

. Perr s, - o e = s =

Date: 20.06.2025

‘x \ 7“ ol
Executive Officer
Sunal?_e‘deQﬁgpaﬂ@

. 1_1!"':“ i

l CunA
11
.I]

L.
to GOV
re .
s “\3 ;:v. 8.CC 0P
pore®



-
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95

CERTTFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Chittabhanga, Amlipali, Ward No-11 under Sundargarh Municipality has been
completed in all respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is being
processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 0.024 (In Acre) is
to be used for the purpose of landscaping & greenery.

(Geo-tagged photograph of the reclaimed land)
Date: 20.06.2025

Exec '“
s:unda/gwh fimicipality

f:g(w»

Gc\"t-
By '
8t e . b
””‘ )

5



1674 96

CERTIFICATE

This is to certify that the Bio-Mining of |.cgacy Waste site at Harpur . .('rP
Sasana under Surada NAC has been completed in all respect and no further dumping
of waste is taking place in the remediated site. Additionally, the daily waste generated
in the ULB is being processed in the existing waste processing facilities.

I. further certify that the reclaimed land having area of 0.42 (In Acre) is to be
used for the purpose of Plantation.

(Geo-tagged photograph of the reclaimed land)

Date:19.06.2025

] ~
‘; i C\,L A
iq | k"“ ve Off Lal 1o
\ xecutive Officer
M Egs}cggy icer
N 1o GOVt £ . Surada
gpectd! SEG::-.“ oG Deot

I6
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This is to certify that the Bio-Mining of Legacy Waste site at‘Ram
park , ward no. 2 under Talcher Municipality has been completeq in all
respect and no further dumping of waste is taking place in tl'f.e
remediated site. Additionally, the daily waste generated in the ULB is
~ being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 2.87 (In
Acre) e to be used for the purpose of plantation /
Development work.

(Geo-tagged photograph of the reclaimed land)

Date:

< W
Executive Officer
\ Talcher Municipality
) Govt

q%
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Fatamunda, Ward No-12, Near SeTP, Tarbha NAC under Tarbha
NAC has been completed in all respect and no further dumping of
waste is taking place in the remediated site. Additionally, the daily
waste generated in the ULB is being processed in the existing waste
processing facilities.

I, further certify that the reclaimed land having area of 0.50
Acre to be used for the purpose of Sanitation Vehicle Parking Shed.

98

Latitude 20 720654
Longitude: 83 679463
iElevation 156 452453 m

. y 5.8m o
[Time: 0619-2025 1209 Bt ol . i

(Geo-tagged photograph of the reclaimed land)

Date: 19/06/2025 Execu icer
NAC Tarbha

a%



1677 99

CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at Desil
under Panchayat Area Titilagarh Municipality has been completed in
all respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 5 (In
Acre) to be used for the purpose of Plantation and Development

Purpose.

Execut icer
Titilagarh Municipality

. Govt.
Special Secretary te
Porest, Env. & CC Deptt.

19




1678 100

CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Nagaon, Ward No 1 under Tusura NAC has been completed in all
respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 1.25 (In
Acre) is being used / to be used for the purpose of plantation .

(Geo-tagged photograph of the reclaimed land)

Date: 23.06.25 E veDfficer
MExecutive Offic r{\ M&ﬁf% NAC




1679 101

CERTIFICATE

This is to certify that the Bio-Mining ol L.egacy Waste site at Mendhakhai, ward no 8 under
Udala NAC has been completed in all respect and no further dumping of waste is taking
place in the remediated site. Additionally, the daily waste generated in the ULB is being

processed in the existing waste processing facilities.

1. Further certify that the reclaimed land having area of 0.4 acre is being used

for the purpose of gardening and plantation.

Raidandia, Odisha; India

8 Hhch+pi6, Raidandia, Odisha 767041, Indla
Lat 21.572004° Long 86.676756°

B 20/06/2025 12:03 PM GMT +08:30

Date — 20.06.2025
m ﬁ;@o‘/
(' Executiye Oflicer
b Atdula NAC

| Secretary to Govt.
””".-...u Env. & CC Deptt.

404
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Dumping Yard Ward No.08 RD Office Back Side, Canal Road under
Umerkote Municipality has been completed in all respect and no
further dumping of waste is taking place in the remediated site.
Additionally, the daily waste generated in the ULB is being processed
in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 3.5 (In
Acre) is being used for the purpose of Constructions of Addl.
MCC&MREF.

B e

(Geo-tagged photograph of Addl. MCC & MRF)

™

A
IV
Date; A \o 6 \ 20365 Ex«é‘:& ﬂfﬁtcer

Umerkote Municipality

10
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
KACHAHUDI,WARD NO.-8 under VYASANAGAR Municipality has
been completed in all respect and no further dumping of waste is
taking place in the remediated site. Additionally, the daily waste
generated in the ULB is being processed in the existing waste
processing facilities.

I, further certify that the reclaimed land having area of 3.5 Acre
is being used for the purpose of Public Park.

Executive Officer
, \Vyasanagar Municipality

103

103
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This is to certify that the Bio-Mining of Legacy Waste site at
Bijakhaman,Ward No-18 under _Balangir Municipality has been
completed in all respect and no further dumping of waste is taking
place in the remediated site. Additionally, the daily waste generated in
the ULB is being processed in the existing waste processing facilities.

1, further certify that the reclaimed land having area of 6.552 (In
Acre) is being used for construction of additional 2nos of MCC @5 TPD
& 1 no’s of MRF @10 TPD.

(Geo-tagged photograph of the reclaimed land)

Date: 9)-06.9023"

\\))U
Executive Officer
Balangir Municipality

@ﬁit--“

104
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CERTIFICATE

s s 1o certiv that the Bio-Mining of Legacy Waste site al
Mundapada. wd No- 15 under Bargarh Municipality 1s ongoing and no
further dumping of waste 1s taking place in the site. Additionally. the
daily waste generated in the ULB 1s being processed in the exisung

waste processing facilities.

. further certify that after completion of the remediauon of
legacy waste, the reclaimed land shall be used for any developmental

works
Date:23.06.2028

9 e

' Executive Officer
i Bargarh Municipaliny

| Secretary to Govt.
Rorest, Env. & CC Deptt.

105
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at :
Chandania Hill under Berhampur Municipal Corporation is ongoing !
and no further dumping of waste is taking place in the site.
Additionally, the daily waste generated in the ULB is being processed in

the existing waste processing facilities.

I, further certify that after completion of the remediation of
legacy waste, the reclaimed land shall be used for any developmental

works.

Date: 19.06.2025
«\4
3
. Dy. Commissioner = .
Berhampur Municipal Corporation

]

Special Secretary to Goyt,
Env.& CcC Deptt.

406
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Bhuasuni , Daruthenga, under Bhubaneswar Municipal Corporation is
ongoing and no further dumping of waste is taking place in the site.
Additionally, the daily waste generated in the ULB is being processed in

the existing waste processing facilities.

I, further certify that after completion of the remediation of
legacy waste, the reclaimed land shall be used for any developmental

works.

"
Date:23.06.2025 Additional u:?.?\ki%&oner

Bhubaneswar Municipal Corporation

Additiosal Commissioner
Bhubaneswar Municipal Corporation

to Govh:
e L

10%
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CERTIFICATE

This 1s to certify that the Bio-Mining of Legacy Waste site at
Banmunda, Ward No-6 under Birmitrapur Municipality (Municipal
Corporation /Municipality /NAC) has been completed in all respect and
no further dumping of waste is taking place in the remediated site
Additionally, the daily waste generated in the ULB is being processed

in the existing waste processing facilities.

“

1. further certifv that the reclaimed land having area of 3.5 [In

Acre) to be used for the purpose of Plantation.

{Geo-tagged photograph of the reclaimed land)

Date: 19.06.2025

k
:

Executive Qffice

Birmgditrapur Muniu palhty

108



CUTTACK MUNFCIPAL CORPORATION 109

Tel No.2308517, 2308424, 2312663, 2308104(Fax)

[Seqiehion 2038 3 . A S

CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Chakradharpur under Cuttack Municipal Corporation is ongoing and no
further dumping of waste is taking place in the site. Additionally, the
daily waste generated in the ULB is being processed in the existing waste

processing facilities.

1, further certify that after completion of the remediation of legacy

waste, the reclaimed land shall be used for any developmental works.

Date: 00672025
‘ }(>/

Commissioner
Cuttack Municipal Corporation

1al Secretary to Govt.
Borest, Env. & CC Depil.

- ____________________________________________________ ]
Keep Your City Clean & Green

------------------

199



CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Okilaguda under Gunupur Municipality is ongoing and no further
dumping of waste is taking place in the site. Additionally, the daily
waste generated in the ULB is being processed in the existing waste
processing facilities.

I, further certify that after completion of the remediation of

legacy waste, the reclaimed land shall be used for any developmental
works.

Date: /2

& 102

Execu cer
Gunupur Municipality

-

-

Govt.
ecretary 10

140
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6dIQaAEe IR : eaqaa
OFFICE OF THE MUNICIPAL coun%u,: JEYPORE @
Ypd?

Letter No: J§ 20 157" 100434281098, ¢ ek bievmora@amatlaom ) g/ 5~

asdssenseane

CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
MOEKAPUT_ under JEYPOR Municipality is ongoing and no further dumping
of waste is taking place in the site. Additionally, the daily waste generated in
the ULB is being processed in the existing waste processing facilities.

I, further certify that after completion of the remediation of legacy
waste, the reclaimed land shall be used for any developmental works.

Date: 21.06.2025

J'

Smcl" S«.Jeu,m’aw to Bovl
ﬂ;!ﬁst. Env. 5 CC Deptt.
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Hazaribagicha, ward no. 12 under Kendrapara Municipality is ongoing
and no further dumping of waste is taking place in the site.
Additionally, the daily waste generated in the ULB is being processed in

tiie existing waste processing facilities.

I, further certify that after completion of the remediation of
legacy waste, the reclaimed land shall be used for any developmental

works.

Date:19.06.2025

el
Executiv fﬁce
Kendrapara Municipality

to Govt.

tary
speclal S & CC Deptt.

112
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Podalguda, near RTO Office back side under Nabarangapur
Municipality has been completed in all respect and no further
dumping of waste is taking place in the remediated site. Additionally,
the daily waste generated in the ULB is being processed in the
existing waste processing facilities.

1, further certify that the reclaimed land having area of 4.47 (In
Acre) to be used for the purpose of Plantation.

(Geo-tagged photograph of the reclaimed land)

Date: 23/06/2025

F
M, A‘w
@M;jﬁj}} Executive Officer
Nabarangapur Municipality

113
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CERTIFICATE .

This is to certify that the Bio-Mining of Legacy Waste site at
Ward No-01, Near Gridco Office, under Paralakhemundi Municipality is
ongoing and no further dumping .of waste is taking place in the site_.
Additionally, the daily waste generated in the ULB is being processed in

the existing waste processing facilities.
» .

I, further certify that after cornpfetion of the remediation of
legacy waste, the reclaimed land shall be used for any developmental

works.

Date:

Execu Officer

Paralakhémundi Municipality
Executive Officer

Paralakhemundi Municipality

vi.
| Secratary to GO
pov:I- Env. 8 CC Deptl

119
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Rampali, Ward No- 07 under N.A.C, Patnagarh has been completed
in all respect and no further dumping of waste is taking place in the
remediated site. Additionally, the daily waste generated in the ULB is
being processed in the existing waste processing facilities.

I, further certify that the reclaimed land having area of 18.28
(In Acre) to be used for the purpose of Plantation and Development

purpose.

Nac Road, Palnagarh Odisha 78202186, india
341" Long 83111084
>

iGeo-tagged photograph of the reclaimed land)

Date: &/' )bb\f}/k/
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at
Baliapanda under Puri Municipality is ongoing and no further dumping
of waste is taking place in the site. Additionally, the daily waste
generated in the ULB is being processed in the existing waste

processing facilities.

1, further certify that after completion of the remediation of

legacy waste, the reclaimed land shall be used for any developmental

5
)
g
-
Executi e@fﬁcer,

Puri Municipality, Puri.
Date:

works.

Special Secretary to Govt,
Rorest, Env. & CC Deptt.

946
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CERTIFICATL

This is to certify that the Bio-Mining of Legacy Waste site in
Rajgangpur Municipality was ongoing during the month of April, 2025
and no further dumping of waste was taking place in the site.

Additionally, the daily waste generated in the ULB is being processed

in the existihg waste processing facilities.

I, further certify that after completion of the remediation of
legacy waste, the reclaimed land shall be used for any developmental

works.

g H

}‘m\”‘
Sanitation Expert Junio
Rajgangpur Municipality Rajgang

Asst 6’ ‘)‘f

Rajgangpur M icipality

lity

LLR‘-V &CC‘LL}
20 [06 [0k o [
Date : J %n Executive Officer

Rajgangpur Municipality

/—'
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CERTIFICATE

This is to certify that the Bio-Mining of Legacy Waste site at Near
Maa Majhi Ghariani Temple under Rayagada Municipality is ongoing

and no further dumping of waste is taking place in the site

Additionally, the daily waste generated in the ULB is being processed in

the existing waste processing facilities.

I, further certify that after completion of the remediation of

legacy waste, the reclaimed land shall be used for any developmental

works.

Date:19/06/2025

118
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CERTIFICATE

This is i
15 to certify that the Bio-Mining of Legacy Waste site at A- Katapali,
near Rathi s o
thi steel under Sambalpur Municipal Corporation is ongoing and no further
dumpi - - ; .
ping of waste is taking place in the site. Additionally, the daily waste generated

in the ULB is being processed in the existing waste processing facilities.

I, further certify that after completion of the remediation of legacy waste,

the reclaimed land shall be used for any developmental works.

Date:19/06/2025

\

Co issioner
Sambalpur Municipal Corporation

o) Secreta™y ‘gf :t“
gorest, ENV: 3 cCDeP

119
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